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‘ Government ¢of Tripura
Fducgtion Department

Mo, T (93381 /84 Dated, Agartala, the 21st May, 1987

‘-

Subject ;--- The Tripura Book-ﬂmt {Middle-Stage) Rules, 1987

‘The State Government makes the Rules of the Scheme namely “The
Tripa B ok— irant (Middle Stage) Rules, 19877 to regulate the award
. of Beok-Grant to the students of Middle stage of all Government &

. Adtled Scheols in Tripura. “The Scheme shall be decmed to have come’

into force on and from the. st January,1987.

A copy of the aforesaid Rules is forwarded herewith to all Heads of
tffices & Institutions for their information & taking immediate necessary
action in this regard,
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Sd/- Tilegible
- e Secretary to the
- Government of * Tripura.
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THE TRIPURA BOOK GRANT (MIDDLE STAGE) RULES 1987.

GOVERNMENT OF TRIPURA
EDUCATION DEPARTMENT. ‘

Dated, Agartala, the ———-1987.
NOTIFICATION
PART-J

The Governor, Tfipura is placed to make the following rules to

regulate the award of Book Grant to the students of Middle Stage of all
Government and aided Schools in Tripura, namely :—

i.

2.

SHORT TITLE AND COMMENCEMENT :

(1) These rules may be called the Tripura Bock Grant (Middle Stage)
Rules, 1987. y

(2) They extend to the whole _o-f the State of Tripura. .

(3) They shall be deemed to have come into force on and from thies

first day of January, 1987,
DEFINITION : , ‘ }
In these rules unless the context otherwise requires—
(a) ‘Governor’ means the Governor of the State of Tripura;
(b) “Director’ means the Director of School Education, Tripura; ,

(¢} ‘Deputy Director’ means the Jepuly Director  of Education
in-charge of the respective District ;

(d) ‘inspector of Schools’ means the Inspector of Schools under the

Directorate of Schoo! Education, Tripura ;

(e) ‘Book Grant’ meaps a lump sum financial assistance given to a
siudent for purchase of text books prescribed for the particular
Class ; - ' .

(f} ‘School’ means all Government apd aided Schouls having Middle
stage in the State of Tripura und recognised by the Government

- of Tripura;

(_gz}"year’means the financial vear ;

(L} ‘Sezeduled Caste and Scheduied Tribe’ meansg the caste and Tribe
as specified by the President in relation to the State of Tripura
under articles 341 & 342 of the Constitution of India. '

(D) ‘Guardian means the father, mother, brother or any other relative

of the students who unconditionally bears the educational expenses
of the students. i a g '
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PART-II

3. APPLICATIOM:

« These rules shall be applicable for reglﬂatmg the Book Grant  to
siudents reading in Classes, V1 to VIEL

4. ELIGIBILITY : | .
The Bock Grang shall be awarded on the fgﬂowing' rates and criteria.

I
i/

Clags - Marks in the last Tncome of parents Rate of Book
annual examination _ © Grant.
g 2 o 3"*”'7 B 4
Vi Marks will not be . Below Rs. 750/- Class*VI RS. 30/-
o any criterion. ~ per month. * Class—VII  Rs. 55/
VUL ) : Class—VII Rs. 50/-

Those who fail in the Annual Examination and are not promoted to . -
the next higher Class are not-eligible for the Book Grant during the next ;
year,

5, SELECTION :

An application for Book Grant may be made in the form given in
Annexure A’ to these Rules.  The Headmaster/Headmisiress of Classes- R
N & X1 Schools, to which Middle Stage are attached, will invite necessary '_,
applications in prescribed form from the students of Classes VI to VIIT under
their control and the Inspector of Schools, will invite applications from the
eligible siudents in Classes VI to VIII in Junior Basic, Junior High and

@

Senior Basic Schools through the Headmaster /Headrmstwss/ Teacher- ” j
in-Charge of the Schools under. their JLlisdlctlon ‘ :
6. ALLOTMENT OF FUND. ; C ; ‘

Director of Sciwol Education, Governament of Tripura will allot
nizcessary funds at the disposal of the Headmaster/Headmlsuess of Classes
by Rz I § choo s/Inspecior of School. .

7. BOOK GR ANT SANCTIONING AUTHORITY.

lieadmaster /Headmisiress of Classes ¥ & XII Schools/Inspector of ‘
Schools shall Br comneient to sanction, draw and disburse'the Book Grant , A
vder thiese Rulus of their respective School/al ea from the fund allotted :
at their disposal for the purpose. Necessary requisition for the allotment
o1 fupd should be submitted by the Head of Offices/Inspector of Schools well’
m time to the Director of School Education, Tripura,
N
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8. DISBURSEMENT OF GRANT: . . [

(1} In the case of High/Higher Secondary Schools, disbursement of
ook Grant will be made by the Headmaster/Head of Offices himsslf.
I all other cases the Inspector of Schools concerned will draw the amount
ni grani and advance the amount to the Headmaster/Teacher-in-charge of
iite Schools keeping & proper receipt for effecting disbursement. An advance
Femiater may be maintained. by the Inspecior of Schools to keep accounis
of the amouni advanced to the 111£l1v1ch.a1 Headmaster/Teacher-in-charge
(ar the recoupment  of advance made by sub"untmg duly receipted o
Acquittance Roll for the disbursement made. E .

(13 Since the students will dll be minor, the }Ieadmaster/Teachm-
in-charge shousld make payment of the grant to the fathei/guardian of the
ctndent lor whom the Book Grant has been sanctioned keeping proper
ucctpt The receipt may be mainiained in the form of an acquittance Roll -
in which the names and addresses of the students and guardians, amount
paid and signature of the guardian should be recorded. A duplicate copy. A
of this Acquittance Roll should be maintained in a bound register in the
saune proforma in-the School which should alse be signed by the guardian
ai the time of -receiving the grant., The HHeadmaster/Teacher-in-charge
should certify payment both in the Acquittance Roll and duplicale Register.
VWhen ihe dishursement is over, the Héadmaster/Teacher-in-charge shotld -
cend the Acquitiance Roll to the concerned - Inspector of Schools for -
recoupment of advance. No fevenue ste{tmp is necessary on feceipt foil
grant.

5. DECLARATION OF INCOM E

A declaration by the parent/guardian of suidcnts may be given in
tive form appended to the application about their monthly 1’_1001113 from -
all sources,  No other certificate frofm 5.D.0O., M.L.A. etc., “about- the
incoine will be necessary for the purpose of this Book Grant. .
16, DISCONTINUANCE OF BOOK-BANK: . S

Book Bank scheme under which fext boaks to the Scheduled f;a ste/ ¥
Scheduled  Tribe students of Middle Stage are supplied will remai
suspended so, long as the present scheme remains dn operation.

o "_' CRR " , By order of the Gﬂ;fémc‘)r,
.. 8d/- Hegible

i - Secretary to the

Government of Tripura.
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